
• <e) If m , what ate the wsaaon* 
<her*off

THE MINISTER OF PETROLEUM, 
CHEMICALS AND FERTILIZERS 
(SHRI H. N. BAHUGUNA): <a> The 
proposed Namrup I£ fertilizer project 
is currently being processed for final 
investment approval. Land needed for 
the project has been identified. The 
Fertilizer (Planning and Development) 
India Ltd has been chosen as the main 
engineering contractor and FPDIL 
have negotiated arrangements for ob* 
taining process knok-how from abroad 
for some sections of the ammonia 
plant, not available with them. The 
likely zero date for the project is May, 
1979.

(b) No, Sir.

(c) Does not arise.
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Coal in Darfeelii*, W A

8152. SHRI RAJ KRISHNA DAWN: 
WiU the Minister of ENERGY be pleas­
ed to state:

(a) whether Government are aware 
that in Darjeeling district of West 
Bengal large reserve of crushed car 
dust coal is reported to exist;

(b) if so, is there &ay plan by
Government to use such coal as fuel 
or as raw materials for certain chemi­
cals; and *

(c) is there any other proposal by 
Government to use these resources?

THE MINISTER OF ENERGY (SHRt 
P. RAMACHANDRAN): (a) Highly
crushed coal as thin, lenticular seam* 
of limited extent occurs in Darjeeling 
district. A reserve of about 15 ipillioa 
tonnes of crushed coal has been esti­
mated.

(b) and (c). There are at present no 
plans by Coal India Limited to develop 
minfes in the area as it is geologically 
highly disturbed and the reserves are 
also limited.

Working of Engineering Officers

3153. SHRI RAJ KRISHNA DAWN: 
Will the Minister of INFORMATION 
AND BROADCASTING be pleased to - 
state:

(a) is it a fact tbat the senior rnost 
engineering officers at A.IR. and 
Doordarshan stations are still made to 
work under programme officers, junior 
to them in

(b) is it a fact that as far back aa 
ta 1978, Ministry of Information and 
Broadcasting had decided that np offi­
cer in A.I.R, will administratively 
work under another officer of junior' 
or equal and

<e> steps do the 
propose to tfcfee to r«mcve the Aft#*"* 
said anomaly as early as possible?



**» W*ttte» A *f»erf MARCH IS. liT» W tltten *ao

THE MINISTER OF INFORMATl6l» 
AND BROADCASTING (SHRl L. K. 
ADVANI). (a) to <c>. The cadres of 
Êngineering and Programme Officers 
being different, there is no question ot 
inter »e seniority between the officers 
•of these two cadres. Certain adminis­
trative instructions were issued on 2nd 
July, 1973 based on the recommenda­
tions of the Chanda Committee propos­
ing certain structural changes without 
Impairing the unity of Radio Stations 
«s a programme producing entity. The 
proposed structural arrangements, how* 
ever, could not be implemented fcs it 
involved basic issues of creating 
double establishments and the like. 
However, pending a final decision with 
regard to the declaration of an officer 
irom either of these cadres as a "Head 
of Officfee”, Director-General, All India 
.Radio and Director General, Doordar* 
jshan have been deciding each case 
keeping in view the functional necessi­
ties.

Take over of Oil India tfA.

3154. SHRl JYOTIRMOY BOSU 1 
'Will the Minister of PETROLEUM. 
^CHEMICALS AND FERTILIZERS be 
pleased to state:

(a) when exactly the negotiations 
between Assam Oil Company and 
Government of India to finalize the 
deal for complete take over of the Oil 
India Ltd. by the latter started;

(b) whether the deal hag been 
f̂inalized;

(c) if so, what a?e the salient fea­
tures;

(d) if the answer to (h) be in the 
negative, when cawetly the much- 
awaited deal is expocted to be fina­
lised; and

(e) the factors responsible tor the 
unusual delay in reaching an agreed 
meat?

t h e  m in ist e r  o f  p e t r o le u m , 
^CHSMICALS a n d  f er tilizer s  

' 4<SH8X &  « . BAHUGUNA)! *a> nego­

tiations witb Buntnah Oil Company foe 
acquiring effective Government 
over Oil India Limited started *n 1976.

(b) No, Sir.

(c> Does not arise.

(d) It is not possible to indicate 
firm date at this stage.

(e) Negotiations are still in progress. 
It is not in public interest to divulge 
the details.

brae of Licences/Letters of Intent for 
setting up of Fertilizer Units

3155. SHRl OryOTlRMOY BOSU: 
Will the Minister of PETROLEUM, 
CHEMICALS AND FERTILIZERS be 
pleased to state:

(a) how many licences]letters of in­

tent issued during 1977 an^ 1978 for 

settling up fertilizer units in the coun­

try;

(b) total capacity sanctioned,

(c) share of (l) Public Sector, (2) 

Indian Private Sector and (3) foreign 

companies to the total capacity sanc­

tioned; and

(d) particulars of the large business 

Houses who have been granted letters 

of intent/licences to set up fertilizer 

plants and capacity sanctioned to 

each?

THE MINISTER OF FlHStOLEqil, 

CHEMICALS AND FERTILIZERS 

(SHRl B. N. BAHUGUNA): (*> Eleven 

letters ot intent/jLicenees have been 

Issued during 1977 and 1878 for setting 

up fertilizer units in the coutrtry.

(b> Hie names of the companies and 

the capacity of finished product* saao




